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notice in the matter. In any cage, the
decision in this case a8 that of the
West Bengal Electricity Boird:

Electrification of Adivasl apg Hartjan
Viltapes

*616. SHRI DALPAT SINGH PA-
RASTE: Will the Minister of EN-
ERGY: be pleasej to state:

{a) whether Government have taken
a decision to provide electricity to the
villages where the population is mofe
than 1000;

(b) whether Government are aware

that the population of Adivasi and

(c) it so, whether this policy of
Government will not be of any bene-
fit to the adivasis apg harijans; and

(d) whether Government would
reconsider ity decistion t, give the
benefit of electricity to adivasis and
harijang who are very poor and back-
ward?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (s)
Government have not taken any such
decision.

(b) to (d). In extending the cover-
age of rural electrification, Govern-
ment attach importanee to the electrl-
fication of villages inhabited by Hari~
Jans, Adivesis and the backward sec-
tions of the population.

Number of Posts of Producers’ fitled
d-rh(hlt’nmtun

5603. SHRI T. S. NEGI: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number of posts of Fro-
ducerg filled on the basis of limited
selection during the last three years;

(b) the nature of work in respect
of each post of Producer and the
names of the Centres where these
posts existed;
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(d) the ruln pvernln( the l.united

all the -cholxn and expmwriun
cglled for appointrhenit sgaiiist the
posts of producety; and

(e) if 50, whether all the kdewn
litéFates  workig “on the vafilis
cenittes were called fif the' test
selection for thess posty?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHR1
L. K. ADVAND: {(a) 8% p#its of Pro-
ducers had been flled in A.ln on the
basis of limifed selection during the
fast 3 years.

(b) Statement is laid on the Tible
of the House showing the names of
Producers. their date of appomtment,
station Where poted, and category of
programme for which selection was

(c) Posts of Producers are in the
Staft Artist category and recuritment
to this category is not made through
the Union Public Service Commission.
As such UPSC was not requested to
make selection for the posty of Pro-
ducer.

(d) Under the existing recruitment
rules, Producers are appointed 100 per
cent by limited selection open to all
categories of Staff Artists, failing
which by direct recruitment. All Staf
Artists, who have the reguired quali-
fications, get an opportunity for limit-
ed selection. Scholars and expert
writers are also considered for appoint-
ment to the post of Producer if they
apply and are found suitable for the
post.

(e) Known literateurs, if any, work-
ing at various Stations of All India
Radio as Staft Artm;, who applied
and were eligible, were considered for
these posts.





